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[ @ LAGNAM SPINTEX LIMITED »

g yhion CIN: L1TT119RJ2010PLCO32088
Registered Office: A 51.53, RIICO Growth Centre Hamingarh, Bhilwara- 311001, Rajasthan, india

Tel; 81 S461656067, Website: waw.lagnamspintex.com, E-mail; rparashari@lagnam,com
NOTICE

MWobice is Raraby givan that pursuant ba the provision of Ragulabon 29 nead with Requlabon
47 of the SEBI {Listing Ciligations and Disclosure Regquirements) Regulations, 2015 a
Meeting of the Board of Directors of the Company will be held on Saturday. the 16th Dclober,
204 at 01:15 PM through video confierencing inter-alia to consider and approve the Un-
Audited Financial Results of the Company along with limited review report for the Cuarter
and Hall Year ended 30h Saptember, 2021,

The information i the abows nobce i5 alsa available on the websile of the Company &l
www! iagnamspintex com and on the website of National Stock Exchange of India Limited at

NMDC Limited

|l Gowernment of ndia E1Ir'r|:|r| =3

DUNCAN ENGINEERING LIMITED
CIN: L2B991PN1261PLLT139151
Reqd.Office: F-33 Ranjangaon MIDC
Karegaon, Tal. Shirur, Pune 412 209
Phone: 021-38660066,
Email:complianceofficer@duncanengg.com
URL: www.duncanengg.com

NOTICE

Pursuant to Regulation 29 read with
Regulation 47 of SEBI (Listing
Obligations and Disclosure

* Franiressi | ——

‘Khani) Bhavan', 10=-3311'4, Casthe
CR-L13100T G195

E-Tender Notice (Open Tender Enquiry for Dumesl:u: Bidding)

We, Motilal Oswal Financial Services Limited
(MOFSL) a SEBI registered Investment Adviser
bearing registration number INAQOOQOT100 and
having registered office at Motilal Oswal Tower,
Rahimtullah Sayani Road, Opposite Parel ST
Depot, Prabhadevi, Mumbai - 400 025 are going
to surrender our license and that if anyone has
any grievances, they can lodge the grievances
at scores.gov.in,

CONTRACTS DEPARTMENT/ENGINEERING & PROJECTS DIVISION
Tender Enquiry Mo: HO (Contracts) 425kWp SolariBachelif2020/229

Dated 08/10/2021.
[MSTC Ref. No.: NMDC/HOIS8/21-22/ET/272)

NMOC invites bids in e-tender mode on MSTC website (NMDC's e-lender senice
provider): hitp:www.mstcecommerce.com for the work of “Design/Engineering,
Procurement & Supply, Construction, Installation and Commissioning of

arrive ataconc usion
not an assumption.

Inform your opinion with
detailed analysis.

wWww. nseindia.com By the Order of the Board approximately 425 kWp capacity Photovoltaic Grid Connected Roof Top Solar Requirements) Regulation, 2015,

For Lagnam Spentex L'mgﬁ? (RTS) Power Plants on various buildings in the Township of Bacheli Complex | | Natice is hereby given that, a Mesting

& ]'FIE ImﬁmrEHFHESE Plar::g: B??-;iﬂarq 1 Rajeev Para s,haf of IHMDC on turnkey bqsfs including EnTpre.henir'ue Operation &| | of Board of Directors of the Company
MIRNALIM OF COlRAGE-—— ¥ Uate: 07.10.202 Company Secretary GUJARAT METRO RAIL Maintenance (O&M) for a period of ten (10) years. will be held on Thursday, 215t October

For viewing | downloading the schedule of e-bidding and the defailed NIT alongwith
pre-gualification requirements and tender document, prospective bidders may visit
M3TC web sile ink: https:/iwww.mstcecommerce.com/eprochome/nmdel and
register an-line as ‘New Vendor'. For further help, the Vendaor Guide” given therein
may be referred. Link 1o MSTC e-tender platform is also available through NMDC
websile www.nmde.co.in. The tender documents can also be accessed from
NMDC website: www.nmde.co.in and CPP Porlal hitp:ffeprocure.gov.in

Any corrigandum to the lender will be uploaded only in above mentioned websiles.
Prospective bidders should visit thesa websiles from time to ima (o take note of
corrigendum, if any.

For further clarification, GM(Contracts), NMDC Lid., Hyderabad can be contacted
on fax:040 23534746, Tel: 040- 2353 2800, email: contractsi@nmde.co.in

2021, inter alia, to consider and
approve the standalone unaudited
financial results of the Company for
the quarter ended 30th September
2021,

The said information is available in
the website of the Company,
www.duncanengg.com and also on
the website of the stock exchange,
www bseindia.com.

CORPORATION (GMRC) LIMITED

(SPV of Govt, of India and Govl, of Gujarat)

Block No.1, First Floor, Karmayogi Bhavan, Behind Nirman Bhavan,
Sector 10iA, Gandhinagar: 382010, Gujarat, India
(CIN}: UEDZ00GJ201 08 GE059407

TENDER NOTIFICATION No: GMRC/ARCH/STNS/PKG-CA1/PH-1/2021
Date: 08.10.2021

E-Tenders are invited from reputed and experienced Contractors
for the following tender:

 CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT |
FOR THE ATTENTION OF THE EQUITY SHAREHOLDERS OF

INTELLIVATE CAPITAL VENTURES LIMITED

Registered Office: - 1104, A Wing, Naman Midtown, 11th Floor, Senapati Bapat Marg, Prabhadevi,
Mumbai, Mumbai City MH 400013
This Corrigendum o the Detailed Public Statement ("Corrigendum”) is being issued by D & A Financial Services (P) Limited ('Manager 1o

the Offer"), for and on behalf of the Acquirers M/s Amfine Capital Management (P) Ltd, Mr. Anubhav Dham and Ms. Anamika Dham, pursuant
to and in compliance with Regulation 3(1) of the SEBI (SAST) Regulations, 2011 as amended.

zHiveil Azl

This Corrigendum should be read in continuation of and in conjunction with Detailed Public Statement ("DPS"), unless otherwise specified. Tender Name Tender Fees General Manager (Contracts) | | piace : Pune For Duncan E'E:;hﬁhgl mﬁ
Capitalized terms used but not defined in this Corrigendum shall have the same meaning assigned to such terms in the DPS, unless otherwise Architectural finishing, roofing, plumbing, signage Har Ek Kaam Desh Ke Naam [SPATI IRADA Date :07.10.2001 Company Secretary

defined.

The shareholders of Intellivate Capital Ventures Limited are requested to note that the developments/amendments with respect to and in
connection with DPS are as under:

1. Therevised schedule of activity pertaining to the Open Offer has been changed and shall be read as under.

etc. from Kadarsha Ni Nal to Dream City dead end INR

of Corridor-1, Surat Metro Rail, Phase-|
Interested bidders are requested to visit hitps:flgmre.nprocure.com

25,000/

Gujarat State Petronet Limited

Carpaorate ldentity Number | L4200 E 198833 GC035188

5 Activity Original Schedule Revised Schedule for eligibility criteria, applying/downloading the tender document. Last PR pes et . Gandhinagar-362010 Tel. $91-75 232685001100
No Days & Dates Days & Dates : : 2 : ; ax: +91-79-23238506 Website: www.gspcaroup.com
date and time for Bid Submissions is 15:00 Hrs on 23.11.2021.
1. | Date of Public Announcement Friday, August 27, 2021 Friday, August 27, 2021 ' ' kil itar ifirati NOTICE INVITING TENDER
| Y, Aug g Y, Aug 4 Any alterations in Eligibility Criteria cum Qualification Gujarat State Petronet Limited (GSPL) is laying a gas grid, to facilitate gas transmission from supply points to demand cenlers,
< | Dateorpubiication of detailed public statement rriday, septemboer Us, 2021 Friday, septemboer Us, 2UZ1 Requirements, and terms of the Tender Document, or any GSPLinvites bids from compatent agencies for following requiremants vide “single stage, three-part™ bidding process.
3 | Filing of the draft Letter of Offer to SEBI Monday, September 13, 2021 Monday, September 13, 2021 amendment to the Tender Document, etc, will be uploaded Tender-1: | Appointment of Consultant for Impact Analysis on Operational Pipelines of GSPL Gas Grid due to
4 Last date for a competitive offer(s) Monday, September 27, 2021 Monday, September 27, 2021 on https:/lgmre.nprocure.com and GMRC's Website change in Population Density Index (PDI)
= dentified Daic” Wednesday, October 06, 2021 Friday, October 07, 2021 m_gujamtmﬂmm”_nﬂm without any ﬂhiigatinn or press Tender-2: 3E§:;ﬂmntﬁfﬁnnsulhntfnr EIA/RA, EC, CTE, WC, CRZ, Land Purchase for upcoming GSPL Pipeline
6 t[r)sg Sgh\/ggﬁz :ler;]aglll(;::tser of Offer willbe dispatchedto | Wednesday, October 13, 2021 Friday, October 08, 2021 notification or other proclamation. - Tender-3: | IT Network Cabling Works at GSPL Bhavnagar Office, Gujarat
; i Tender-4: | P tof Pilot Heaters for PRS systems of GSPL

7 | Lastdate for revising the Offer Price/ number WMonday, October 18, 2021 Tuesday, October 12,2021 Managing Director, iz ol il il m, url s elms :

of shares. GMRC, Gandhinagar Tender-5: | Rate Contract for supply of District Regulating Station (DRS) for PE network
8 | Date by which the committee of the independent ~ Wednesday, October 20, 2021 Wednesday, October 13, 2021 oo M S G BT i T Sj_.rstemfc_rrPE ot - _ -

directors of the Target Company shall give its Tender-7; | Rate Contract for supply of Meter Regulating Station (MRS)/Industrial Metering Skid (IMS] for PE network

recommendations. t E:Erlgﬁ Tender-8: | Skilled man-power outsourcing services

9 | Date of Publication of Offer Opening
| Public Announcement

Thursday, October 21,2021 Thursday, October 14,2021 Interested bidders can view detailed NIT, Tender Documents, Bid Qualification Criteria (BQOC) and Bidding Schedule on
https:/igspl.nprocure.com. Details can also be viewed on GSPL Website (hitp:/iwww.gspcgroup.com/GSPLY). Bidders can

submit their bid through hitps:ligspl.nprocure.com and all future announcement related to this tender shall be published on

Midland Microfin Limited
CIN = Ug5921PB1988PLCOOB430

10 | Date of commencement of Tendering Period Friday, October 22, 2021 Monday, October 18,2021

i Regd. & Corporate Office: The Axis, Plot No.1, R.B Badri Dass Colon hika:/igap! hpfockina.com o
(Offeropeningdate) M O Cr O Recd oo - 143001 oo™ | | Date oftenderupload on both websites: 08-10-2021 @ 15,00 hrs. IST
11| Date of Expiry of Tendering Period Tuesday, November 09,2021 | Monday, November 01, 2021 Ph - +91 1815085555 5086666 Fax: +91 181-5087777 GSPL resenves the right fo cancel andior alter bidding process at any stage without assigning any reason, GSPL also reserves the
 (Offer closing date) E-mail Id: info@midiandmicrofin.com | Website: www.midlandmicrofin.com right to reject any o all of the bids recefved al its discrelion, withou! assigning any reasons whatsoever

12 | Last Date of communicating rejection / acceptance and
payment of consideration for applications accepted/
return of unaccepted share certificates / credit of
unaccepted equity shares to demat account.

Wednesday, November 24,2021 | Wednesday, November 17,2021

NOTICE OF EXTRA-ORDINARY GENERAL MEETING
Maotice is hereby grven thal the Exira-Ordinary General Meeting (EGM) of the Company
is schedulad to be held on Saturday, October 30, 2021 &t 11:30 AM. IST through video
conferencing (VIC)! Other Audio Visual Maans (O&YM) pursuant to the General Ciroutar
Mos, 14/2020, 1772020, 2212020, 332020, 392020 and 1072021 ssued l'-g.-'lhe Mnistry
of Corporate Affairs (MCA) and the Securties and Exchange Board of India (SEBI)
(collectively referred as "Circulars™) to transact the unavoidable special busmess sel
forth in the Notice of the EGM dated Oclober 07, 2021
The Company has appointed Ms. Harshita Aggarwal (M No. ASST1T), Practicing
L-ompany Secratary and in her absance, Ms. Nikila Arora (M No. FB20Z), Prachicang
ompany oecratary as fhe Scrubinzer for conducting the e-woling process in
accordance with the law in a Tair and ransparent manner
In compliance with the above said Circulars, EGM MNofice has been sent via email fo
those Shareholders who have registerad their email I0s with Company/ Deposiory
Participant | Registrar on or before September 30, 2021
EGM Nolice Is also avallable at the Company's websife al
https Mwenw. midlandmicrofin comiwp-contentuploadsEGM _Notice Dctobers 2021 pd!
and on the wabsite of COSL Le. www.evolingindia.com
Manner of registering/updating e-mall address

INOX WIND LIMITED OX WIFID

Ragd, Off.: Plot Mo 1, Khasra Nos, 264 to 267, Indusirial Area, Village Basal, District Una -174:303, Himachal Pradash
CIN: L3901 HP2009PLCO31083 | Teld Fax: D1875-272001 | Email: irvestors, iwl 8 ncewind com | Website: wwwingewing com
HOTICE TO SHAREHOLDERS REGARDING B™ EXTRA-ORDINARY GEMERAL MEETING
AND E-VOTING INFORMATION

Molice is heraby given that the 8™ Extra-Ordinary General Meeting (EGM) of the Company will ba held on
Friday, October 29, 2021 at 12:00 Noon (IST) through Video Conferencing (VC)/ Other Audio-Visual Means
(OAVM) facility in compliance with the applicable provisions of the Companies Act, 2013 (the Act’) read with
relevant Circulars issuad by Ministry of Corporate Affairs and Securities and Exchange Board of India ("SEBI').
Membars will be able to attend the EGM through VG OAVM facility only.
The MNotice of B" EGM has been sent only through elecironic mode to those Members whose email addresses are
registerad with the Company or Depositories. Thesa documents are also available on the websites of the Company;
www inoxwind.com, Stock Exchanges i.e. BSE Limited; www.bseindia.com and National Stock Exchange of India
Limited; www nseindia.com and Central Depositary Servicas (India) Limited (CDSLY: wwaw evolingindia_com.
The Company has aranged e-Voling facility (‘remote e-Voling” and 'e-Voling during the EGM') for all its Members
holding shares in physical or demat mode, as on the Cut-off date i.e. Friday, October 22, 2021 through the
Further, Shareholders hokding shares in dematerialized mode, are requested b register e-Voting platiorm of COSL in respect of the Resolulions o be passed at the EGM. Only Members holding
their email addresses and mobile numbers with thiair relevant daposilones through thesr shares ':j]! the Gn”"pa'nf!" a5 Sl the above mentioned Cut-off dale shall be entitled to avail t_hE' e-Voting facility.
deposilory paricipants However for temporary registration for the purpose of obtainng Vating rights (for e-Voting facility) shall be reckoned on tha |f|£-]I-I:II-I.J|f:I value of the shares registerad in the name
this nolice, shareholdars may register thiir email ids with the Comparny af the Member(s) of the Company as on the Cut-off date. All eligible Members are requestad 1o note following
Shareholders holding shares in physical mode are requested to register their amail ids schedule of e- "-"ﬂ“ng [El'E"H':n'
with the Company by writing 1o Mr. Sumit Bhajwani, Company Secretary sl the email id
ca@midlandmicrafin.com by quoting your Fallo Na., Certificaln No., PAN, Mabile Na
Email-ld along with & safl-attesied copy of your PAN Cand | Asdhar | Valid Passpon and
Share Certificate ate
Remote e-voting and voting during EGM
The Company i8 also providing facility 1o ils members 1o cast their vole remolsly on the

4 y business a8 sel forih in the Notice of the EGM through electranic voling system. The
Value of INR 10/- (Rupees Ten only) each from equlty shareholders of Oracle Credit Limited (“Target Company”), by Mr. mannér of e=voling is defined as below
Aditya Vikram Kanoria (“Acquirer 1”) (PAN: ALSPK3630K) and Mr. Mandeep Singh (“Acquirer 2”) (PAN: BKUPS6966G) 1. Aperson, whosa name ks recorded in the register of mambars of in the register of
(HEREINAFTER CALLED AS "ACQUIRERS") baneficial owners maintained by the depositories as on the cul-of date Le. Friday
This Post Offer Advertisement is being issued by Fast Track Finsec Private Limited (“Manager to the Offer”) on behalf of Ociober 22, 2021, shal ondy be entitied 1o avad the facility of remote g-voting
the Acquirers along in connection with the Offer made by the Acquirers to acquire 14,43,000 (Fourteen Lakh and Forty Three 2. The remole e-voling period commences on Wednesday, October 2T, 2021 (8:00
Thousand) Equity Shares of Face Value of INR 10/- (Rupees Ten Only) each (“Equity Shares”) of the Target Company at INR am. IST) and ends on Friday, Oclober 20, 2021 (500 p.m. IST). The remobe
10.75/- (Rupees Ten and Seventy Five Paisa Only) including interest per Equity Shares, representing 26% of the outstanding e-voling module shall be disabled by COSL for voting thereafter. Once the vote on a
Equity Share'CapitaI of the Targejc Fipmpany (“Offer”), in compliance with Regulation 18 (12) of the Securities and Exchange resolution is cast by the Member, he/she shall not be allowed to change i
Board of India (Substantial Acquisition of Shgres and 'Takeovers) Regulatlons, 2011 and amendments thereof [“SEBI (SAST) subsequantly or cast the vole again
Rggulgtions, 20117/ I_(egulation_sl. The Detailed Publl_c Statement ywth respect to the aforem‘entloned Offer was made in the 9 An:,'- pﬂrt:l.:‘."l'-'-?‘.-:_‘l HL;L]Li"Eb shares of the Company and becomes the member of the
Financial Express (English — All Edition) and Jansatta (Hindi - All edition) on March 15, 2021 (Friday) s gl ! - '

Company afier sending of this Notice and holding shares as on the cut-off date, may

gblain the log In 1d and password by sending a reques! al
halpdesk. evating@odslindia.com. However, i he /she is already registerad with
CDSL for remate a-voling then ha'she can use his her existing user id and
password,

The procedure for -Voling on the day of the EGM is same as the instructions
mentaned for Remoie e-voting in the notice

Only those sharenoclders, who are present in the EGM through VEOAYM Taclity
and have nol casted their vole on the resolulon through remols e-\Violing and ane
otherwise nol bamed from doing so, shall be eligible 1o vole through e-Voling sysiem

"The identified date s only Tor The purpose of determining the public sharenolders as on SUch date fo whom the Letter of Offer would be
mailed. It is clarified that all the Public Shareholders (registered or unregistered) are eligible to participate in this offer at any time prior to
the closure of tendering period.

The above dates where ever it appeared in the Detailed Public Statement should be read accordingly.

The Acquirer(s) accepts full responsibility for the information contained in this Corrigendum to the Detailed Public Statement and also
the obligations of the Acquirers as laid down in the SEBI (SAST) Regulations, 2011 & subsequent amendments thereof.

This Corrigendum to the Detailed Public Statement will also be available on SEBI's website at www.sebi.gov.in.

Date : 07.10.2021
Place: New Delhi

Issued by Manager to the Offer on behalf of the Acquirers

D & A FINANCIAL SERVICES (P) LIMITED
13, Community Centre, East of Kailash, New Delhi - 110065.
Tel: (011) 26472557, 26419079, 26218274 Fax: (011) 26219491

E- mail : investors @ dnafinserv.com
Contact Person: Mr. Priyaranjan

Panlculars

:Dale cLT mmpletlnn of dispatch of Notice

Date and time of commeancement of remate e-Voting
Date and time of end of remote e-Voling

Dale of e-Voling during EGM

Date of declaration of result

| Date
| October 7, 2021
October 25, Eﬂ21 at 09:00 A.M
Oetaber 28, 2021 at 05:00 P.M.
_ Cclober 28, 2021
Within 2 working ::Ia;.-a of conclusion of EGM

POST OFFER ADVERTISEMENT FOR THE ATTENTION OF THE EQUITY SHAREHOLDERS OF
ORACLE CREDIT LIMITED
Corporate Identification Number: L65910DL1991PLC043281

Registered Office - P-7, Green Park Extn, New Delhi-110016
Email: oracle credit@yahoo co.in | Website: www.oraclecredit.co.in

Al englble Members and DETEI!:I"IS who become Members 'Df the I:'.ﬂmpany after the dlspatch of the Motice rnay
foflow the instructions for e-Voting facility, manner of attending! joining EGM through WG OAVM and registering’
updating email address and phong number of Members as mentioned in the Motice of EGM. The Members
who cast their vote by remote e-Vioting may attend the Meeting through VG QAVM but shall not be enfitled
to cast their vole again during the EGM. Vole once casted by the Member shall not be allowed o ba changed
subsequently. Please note that remote e-Voting shall be disabled by CDSL beyond the dale and ime specified
in the above schedule,

Members having any grievance connected with e-voting may contact Shri Rakesh Dalvi, Sr. Manager of
CDEL, A Wing, 25" Floor, Marathon Futurex, Mafatlal Mill Compounds, M. M, Joshi Marg, Lower Parel (East),
Mumbai-400013; Email: helpdesk evoting @ cdslindia.com; Tel: 022-23058542/43

By Order of the Board
For Inox Wind Limited
Sd/-

Deepak Banga
Company Secrelary

Oracle Credit Limited

Mr. Aditya Vikram Kanoria ("Acquirer 1”) (PAN: ALSPK3630K)
and Mr. Mandeep Singh ("Acquirer 2") (PAN: BKUPS6966G)

Fast Track Finsec Private Limited 4

1 Name of the Target Company
2 Name of the Acquirer and PACs

Placea : Maida
Data : Qcilober 7, 2024

Name of the Manager to the Offer
4 Name of the Registrar of the Offer Beetal Financial & Computer Services Private Limited

5 Offer Details: o
a) Date of Opening of the Offer September 21, 2021, Tuesday
b) Date of Closure of the Offer October 04, 2021, Monday

v-.- A‘

s care s aken prior O accepitance o

6 Date of Completion of Payment of Consideration and | October 07, 2021, Thursday avallable dunng the EGM ) L. . N . - .
communication of Rejection/ Acceptance 6. Shareholders who have voted through Remaote e-Voting will be eligible 1o attend the advertising copy, it is not possible to verify its
. EGM. However, they will notbe siigible lovole at he EGM. contants. The Indian Express (P) Limited cannot
7. Details of the Acquisition: For detailed instructions relating to attending the meeting through VC or OVAM, piease be held responsible for such contents, nor for an N,
reder to the Mokice. ’

Sr. Particulars Proposed in the Letter of Offer Actuals if you have any quernies or issues regarding attending EGM & e-voting from the e-vating loss or dama ge incurred as a result of]
No- . : system, you may refer the Frequently Asked Questions ("FAQs") and e-voting manual transactions with companies, associations or
7.1 Offer Price ::li\lvlz L(;.;g/(—)glkupees Ten and Seventy ::NR 1(()).7|5/- (Rupees Ten and Seventy Five au?luahle at www.evolingundia.com, under Ilgnp s:e-;_1|E or H_-lE an er-;a.l 4] individuals adversin g in its Nnewspapers or
y) aisa Only) helpdesk evoting@cdslindia.com or contact at 022- 23058738 and (22-23058542143 Publi ti W th £ d _ that

7.2 | Aggregate No. of Shares 14,43,000 Equity Shares* 12,76,552 Equity Shares For Midland Microfin Limited u ications. e e re_ ore oo recommen i a
Tendered Sd- readers make necessary inquiries before sending

73 | Aggregate No. of Shares 14,43,000 Equity Shares* 12,76,552 Equity Shares wmiBhowEn| | 54y monies or entering into any agreements with

Place: Jalandhar Company Secretary - ) ]
Accepted Date: October 07, 2021 M. No_A-36611 advertisers or otherwise acting on an

74 Size of the Offer (Number of
Equity Shares multiplied by Offer
Price per Equity Shares)

INR 1,55,12,250/- (Rupees One Crore
Fifty Five Lakh Twelve Thousand Two
Hundred and Fifty Only)

INR 1,37,22,934/- (Rupees One Crore
Thirty Seven Lakh Twenty Two Thousand
Nine Hundred Thirty Four Only)

advertisement in any manner whatsoever.

and also for the obligations under SEBI (Substantial Acquisition of Shares and Takeovers), 2011.

9. A copy of this Post Offer Advertisement will be available on the website of SEBI, BSE Limited and registered office of the
Target Company.

Capitalized terms used in this Advertisement, but not defined herein, shall have the same meanings assigned to such terms in
the Letter of Offer dated 11.09.2021

Issued by Manager to the Offer on behalf of the Acquirer: | B-502, Statesman House, 147 Barakhamba Road, New Delhi- 110001
Tel. No.: 011-43029809

0 Email:Vikasverma@ftfinsec.com

Q a Website: www.ftfinsec.com

Fastrack Finsec

Category-l Merchant Banker

Date: October 07, 2021

updating email address and phone number of Members as mentioned in the Notice of EGM. The Members
who cast their vote by remote e-Voting may attend the Meeting through VG OAVM but shall not be entitled
to cast their vole again during the EGM. Vote once casted by the Member shall not be allowed to be changed
subsequently. Please note that remote e-Voting shall be disabled by CDSL beyond the date and time specified
in the above schedule.
Members having any grievance connected with e-voting may contact Shri Rakesh Dalvi, Sr. Manager of
CDEL, A Wing, 25" Floor, Marathon Futurex, Mafatlal Mill Compounds, M. M. Joshi Marg, Lower Parel {East),
Mumbai-400013; Email: helpdesk.evoting @ cdslindia.com; Tel: 022-23058542/43.
By Crder of the Board
For INOX WIND ENERGY LIMITED

f‘-inanci“.ep' .in '. .

7.5 | Shareholding of the Acquirer No. of Shares | % of Equi.ty Share No. of Shares % of Equi.ty Share INOX WIND ENERGY LIMITED FGRM Nﬂ_ INC.ZE
before Public Announcement Capital Capital Regd. Off.: ABS Towers, 3° Floor, Old Padra Rioad, Vadodara 390 007, Gujarat b 1o rule 30 of the C ias (] tion) Rules. 2014
L\,,"A“C AS;:Z‘:‘ 1",,')“3”‘ Kanoria 450,347 811% 450,347 811% CIN: U40106GI2020PLC 115100 | Tel.: +81 (265) 6198111 | Fax.: 451 (265) 2310 312 [Pursuant to rule 30 of the Companies (Incorporation) Rules, |
. ‘:A ey K . R . Email: investors,iwl@ ingiowind.com | Website: www ivwel.co.in Before the Regional Director, North Western Region, Ahmedabad
r.Mandeep Slng ( cquirer ) ' 6’ 8 21% 1 6' 8 21% HDT'{:E T':I' -SHA HEH[}LDEHﬁ HEG.“HD'HG 2"'“ EITHA'EHD'”A H? GEHEHA.L ME ETIHG |n E‘he maﬁer n_f =10 h-EEETiI:Iﬂ |:,|:1], D!: sec‘tiﬂn '13 |:|f Cnm par”ES Ac‘t:‘ 2:}13
7.6 Shares acquired/ to be acquired 8,64,825 15.58% 8,64,825 15.58% AND E-VOTING INFORMATION and clause fE]l of sub-rule (5) of rule 30 of the Companies
Zy way tOf Share ~ Purchase Motice is hereby given that the 2™ Extra-Ordinary General Meeting (EGM) of the Company will be held on g pd
e Vikram  Kanora Friciay, October 29, 2021 at 03:00 P.M. (IST) through Video Conferencing (VC) Other Audio-Visual Means {Incorporation) Rules, 2014
(”A.cquirer 1) (OAVM) facility in compliance with the applicable provisions of the Companies Act, 2013 (the Act) read with AND
Mr. Mandeep Singh (Acquirer 27 | 8,64,825 15.58% 864,825 15.58% relevant Circulars issued by Ministry of Corporate Affairs and Securities and Exchange Board of India ('SEBI) In the matter of GFL Limited
~ o o g delbooke ot nidtinsddel dadeloldidod B (CIN: L24110GJ1987PLC008362) having its Registered Office at
71 g;?;fs acquired by way of Open|  7.21,500 13.00% 6,39,700 11.53% The Metice of 2" EGM has been sent only through electronic mode to those Members whose email addresses ' Ving _ ‘,;!I
Mr. Aditya Vikram Kanoria are registered with the Company or Depositories. These documents are also available on the websites of the Survey No 16/3, 26 & 27, Village : Ranjitnagar,
(“Acquirer 17) Company; www.iwel.co.in, Stock Exchanges i.e. BSE Limited; www bseindia.com and National Stock Exchange of Taluka : Ghoghamba, District : Panchmahal, Gujarat - 389 380.
Mr. Mandeep Singh (‘Acquirer 2°) | 7,21,500% 13.00%" 6,36,852 1147% rr?'aé"m'te“’ Wh ' I;d v :‘_“dFET;‘:DEWT'“'F":JS:?”'FEE;'”“'T::'mzﬂd_lcffLéGWmf ”r_‘ls'm : Notice is hereby given to General Public that the Company proposas to
. : & Company has aranged e-Voting facility (‘remote e-Vofing’ and ‘e-Voting during the or all its Members bt : f
78 E,E?)Tiecss;fg;';eni ("antPeSr") Detailed holding shares in physical or demat mode, as on the Cut-off date i.e. Friday, October 22, 2021 through the Eake appllﬂazﬂp tgﬂfﬁ CE”E?' GWETmE? und?r Sﬁm lil‘l 13 ? :EE
a) No. Nil Nil e-Voting platform of COSL in respect of the Resolutions o be passed at the EGM. Only Members holding OMpames Atk : EEE g IR E'n_ s L LB _E
b) % of Equity Share Capital Nil Nil shares of the Company as on the above mentioned Cut-off date shall be entitled to avail the e-Voting facility Memorandum of Association of the Company in terms of the SP'EE*?]
¢) Price of Shares acquired Nil Nil Vioting rights {for e-Voting facility) shall be reckoned on the paid-up value of the shares registered in the name Resolution passed at the Annual General Meeting held on Tuesday, 28°
7.9 | Post Offer shareholding of the| No. of Shares | % of Equity Share | No. of Shares % of Equity Share of the Member{sf_':'l the Fﬂml:laﬂj.-' as on the Cut-off date. All eligible Members are requested to note following september, 2021 to enable the Company 1o change its Registered Office
Acquirer Capital Capital schedule of e-Vating facility: from “State of Gujarat” io “State of Maharashtra”.
'(\,{'A“C quiAr‘girt{?) Vikram  Kanoria |~ 20,36,672 36.70% 19,54,872 35.22% Particulars | Date Any person whose interest is likely to be affected by the proposed change
T T VTR TERTHT T YT TR Date of completion of dispatch of Notice | October 7, 2021 of the registered affice of the Cﬂmﬂﬂﬁ}’ may deliver either on the MCA-21
r. Mandeep Singh ( Cqu”.’er ) U3, S0 e 0 Date ElI'H:E time: of E.‘El-dﬂanﬂCEIT'IEI"I't I]f remote e-Voling | 'DCIDI:IEF 2'5 E’DE‘I at 09:00 A.M Fﬂl'tﬂl {m.mcalgu“m} hy ﬁ|i“g investor complaint form or cause fo
7.10 E:E Stlgﬁcst Offer shareholding of Pre-Offer Post-Offer Pre-Offer Post-Offer _D-EIE' Emj '[|me DF E\_-nd |:|f FE'I'I'l-'Dt'E' 'E' 'I,J'ﬂ'hng ! D'EEDEIE-T EE, EDE‘I a-t -I:IE. |:;||:| p M I}E'iiE:“'.ferEd or SEF‘Id h}l' rEgiStEFEd pDSt {:If his f thﬂhjEl:fEDnE- Euppﬂﬂeﬂ b!"'
a) No. 29,53,221 15,10,221 29,53,221 16,76,669 Date of e-Vating during EGM | October 29, 2021 an affidavit stating the nature of his / her interest and grounds of opposition
b) % of Equty Share Capltal 53.21% 27.21% 53.21% 30.21% Da[& 'Df d‘E"ﬂ:Ia I'EHICII'I ':l‘f I'EEUH WI[hII"I 2 WDFHI!’IQ CI-EU_.I'E U{ I'_‘-II:II'lE|uEICIr'I |:|T EGM t'::' ﬂ-IE Reginnal Direc‘tﬂr at “-IE add’ress Reginnai Direc‘tﬂr N'Dl'th WEETEIT-I
* Assuming full acceptance in the Open Offer. All Eﬁlgll}le Members and persons who becoma Mambaers of the Gc-mpany after the dISpEI[E"l of the Notice ma",-' Region, ROC Bhavan, Opp. Rupal Park Society, Behind Ankur Bus 5fop,
8. The Acquirers severally and jointly accepts full responsibility for the information contained in this Post Offer Advertisement follow the instructions for e-Veting facility, manner of attending/ joining EGM through VC/ OAVM and registering/ Maranpura, Ahmedabad - 380 013 within fourteen days of the date of

Contact Person: Mr. Vikas Kumar Verma 3 :
SEBI Reg. No.: INM000012500 Seli- Siddharth Jain
Fast Track Finsec Private Limited CIN: U65191DL2010PTC200381 Flace : Noida Deepak Banga Date : 7" October, 2021 Director
Place: New Delhi | Date : October 7, 2021 GCompany Secretary | | Place : Mumbai DIN: 00030202

publication of this notice with a copy to the applicant company at its
registered office at the address mentioned below.

Address of Registered Office :
GFL Limited (CIN : L24110GJ1987PLC009362),

Survey No 16/3, 26 & 27, \illage : Ranjitnagar, Taluka : Ghoghamba,
District Panchmahal, Gujarat - 389 380.
For and on behalf of the GFL Limited

New Delhi
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FORM NO. INC-26 T — DURT NG = ORACLE CREDIT LIMITED
IPUTSH::LH‘ﬁg!‘?uﬁ E'LII:': Eégﬂli!“fﬂ =TT g CORPL AT in The Court Of Reetbrinder Corporate Identification Number: L65910DL1991PLC043281
T P-aared srstomcht e iy SO T 2 ""'.Ei' ; liganin o ¢ A Registered Office - P-7, Green Park Extn, New Delhi-110016
i L 1 ol of) EreTareEn e o feEe- 11000 | R . . . . .
far change of registered office af tha Company ORI P50, NIRITANT W, =Y PO 1001 Dhaliwal JMIC Bathinda (CIN:U51101DL2007PTC171871) Email: oracle_credit@yahoo.co.in | Website: www.oraclecredit.co.in
- o s Raenfedil = forg eragitl | Ws New Age Manufacturing Co. (fearen e feenferen e, 2016 3 svia foR) _ :
th | Gove i T ry e WW%@W qﬁ'{q’qm:r 3 ¥ e 3 (RT3 1M L
e H:ﬂ%ﬁha _m“rnrnen UEHATE qeaern W s At | Pyt Lid Vs. . s 9‘1‘.1%[.( ) % o W S € el § S S ol S € e’ Value of INR 10/- (Rupees Ten only) each from eqwty shareholders of Oracle Credlt L|m|ted ( Target Company") by Mr
g 2 : = - FS f T & MR’ FoM ' ITAR TEF MR W T Mg I (FEER AR, AR, e " " u .
I the matber af sub-sectian (41 of sechan 13 ql BRI 949 2021-2022 ﬁﬂ BreRd, BI, Wis Hiﬂju Sharma Products S —— %y @ 3= R & @t = i R o ) Aditya Vikram Kanoria (“Acquirer 1”) (PAN: ALSPK3630K) and Mr. Mandeep Singh (“Acquirer 2”) (PAN: BKUPS6966G)
Companies &t 3013 and clayse () of sub ruls (5] of tE.'ja“‘IH_ dzffe, dad | GO CNR NO: PBETO3010200-2018 (HEREINAFTER CALLED AS “ACQUIRERS")
ke ; g {Incorporation) Rules, 2014 Rt = i e e R Crererrfir T - . . . . -
1 JUISI‘IIIIEL‘:'Illﬁlli.‘.:.r.!llll:l.:.ll'l..lillillll.ll]ﬁu 2l rﬁm’}" HIHs Eh"“‘m'-"l . puefEen ol Next date © 09-11-2021 e SR e (v FRAstR) This Post Offer Advertisement is being issued by Fast Track Finsec Private Limited (“Manager to the Offer”) on behalf of
k1 the matier of Tonaron Limitad el & oragfl & srges g B o Publicaion lssued To: 1. Mis Manjy Shree U6 e 5 B i | B s A e i 32;00,0007= 3,20,000/= the Acquirers along in connection with the Offer made by the Acquirers to acquire 14,43,000 (Fourteen Lakh and Forty Three
b s registhened office ot 44, Ground L s B '-"'ﬁﬁ:ﬁ:_' T Aol | |omockects. near by 5ta fower. new ine, Gautam AR, =y, Hieamse qo 3qh SUR) Y et Igglgs/a'}dR) Equity_/rShare; CS)f Face V;Iuepof lNRO1IO§_' (RIUF(JFGS Ten Only) eaEh (f'EqSuk:ty Shares”) of.theZng/gethﬁmpany atJNR
Floor & First Floor, Village Hasanpur, 1518 a9 9 1B % 24 9 & Crivwi. Ganaachaiar- 134401 Throuoh [ N Y — _ _ .75/- (Rupees Ten and Seventy Five Paisa Only) including interest per Equity Shares, representing o of the outstanding
Mear Hazanpur Depat, Delh - 10092 W = !:I'I'H'fﬂ_i— fremfair & «.,T-q—,-lg Prop. 5h. Suthash Lalwan 2nd Address © M wqw “:;T ﬁ?ﬂ;bl S = e == o SEoEE Equity Share Capital of the Target Company (“Offer”), in compliance with Regulation 18 (12) of the Securities and Exchange
. . e (Pesticner) AT T B e - “.} o5 @ chownk e mjisa ) Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and amendments thereof [“SEBI (SAST)
h!ullr.eml re'etrg'glver.lulne::iere'ﬂ :_nul:;l_m that tha I : . Femee. Nok rl-..a- :-. ;‘_._' E.'m.ve"l q.q|-.=|l=u'l.-'lr q et T,T6,50,0007= TT,55,0007= Regulations, 2011”/ Regulations]. The Detailed Public Statement with respect to the aforementioned Offer was made in the
campany proposes 1o Mmake an appcalon o B8 | |om famrdl s o1ERT WA |ansmes Treouh s Pros. Sh Subhash Financial Express (English — All Edition) and Jansatta (Hindi - All edition) on March 15, 2021 (Friday)
I::-jrr'p.ames um. o e B rl:ufrn'a'l:ln « {W} il Ehala il TS WU N %0 - -h-I- F“ OF i TEOUTT: SqH SMHA $S W hdINE SRR oh weIch A1 S TSI ohi TeIoh] ohirl ohl STEHRI GRiTel 1o
E 3 LI E - v Labwam o Sublasn Lawan Sole Froo L
alteraficn of the Memarandum of Assocation of e | | eerrerg (13m0 @A), 16-20, TR | g Shees A r.# E Tal 1.CT-. . fereft e =1 e e S € 1 Name of the Target Company Oracle Credit Limited
Company in tems of the special resakilian passad L £ i S0ee FTOOUCS, Near Dy 13la Towe arrereT ot sifem fafr: 18.10.2027,
by e shavsholders of Bha compeanmy & thait Extra o, 719 faeett ® W s # | MNew Lre Gautarm Chownk, Gangashahar. e = B 20.10.2021 Z Name of the Acquirer and PACS M. Aditya Vikram Kanoria CAcquirer T (PANT ALSPR3630K)
Crdinary Ge‘nml I'.-Ieelrrlg head -:thuea.:Ia?- 1| | g Bq UHeTE @ dW wWEe 334401 M- 9414783685 2nd .!-xl.l-u-_::. Sh fererutt % ferd: Visitnelt@auctiontiger.net, and Mr. Mandeep Singh ("Acquirer 2") (PAN: BKUPS6966G)
?rﬁ??.éméélsgdmg#Drﬁhuw;rg:;{t:i foi.gov.in 77 g Y | WIS L :“*:'"_;""' '3'”":" l":-":"' Wk *%: Yogender Pal Singhal, Mob.9810784484 3 Name of the Manager to the Offer Fast Irack Finsec Private Limited
: o i e Sreee Products. Jain Chownil, Near Migiea . i i
Territory of Delhi™ jo the “State of Gujarat”, = ....L_E ...:._-r: Dvatnet H:‘".w Raia ,.:“. ¥ et irp.globalinfonet@gmail.com Z Name of the Registrar of the Offer Beetal Financial & Computer Services Private Limited
Ary person whose interest & lkely 1o be affecied by ';t"-"' L, LA TR el B/ - OfferDetatt
tha proposed change of the registerad office of e SRl (AR Ut e er Details:
company may delver either an the MCA-21 partal Tmina RUBEER AND INFRASTRUCTURE LIMITED e abowe e cate. e accusad could nod be T ThHe feEieem mia ufemme #) & a) Date of Opening of the Offer September 21, 2021, Tuesday
i[:l'lﬂ HrnngTE:EL Ee?lf:rﬂeﬁ gvs.::ﬁ';r:;f‘::arﬂ Ragd. off.: Tmna House, Mo. 6 Sullangur, \served I i ordered thal accused should appear in st §: IBBI/IPA-001/IP-P00492/2017-18/1088 b) Date of Closure of the Offer October 04, 2021, Monday
Mandi Road, Mehrauli, New Delhi— 110030, | |pefson or Bwough counssl on 05-11-2021 a1 10.00 GoR. war #2092, SUR gAet, wond feER, Yeei-14, Afeoht, feeef-110084
hish fidail ! a ﬁ =7 PR £ b s , [ 3 » et ! 3 Date of Completion of Payment of Consideration and | October 07, 2021, Thursda
e the e of e et ol roudat | | Phone: 011-49518530 « Fax: 011-26807073 | - fam. for detads logon tx hipshighoounchd 00w, | | war. ¢ feet W, $ie: ipyogendersinghal @gmail.cond Commureation of Rejecti>c/)n/ Acceptance ’
pppositin o thea Regiond Director, Narhem Ermail; investori@iinna,in Web: waw tinna i n'Trs=dsinct nosceddisinici=Halifenda fafr: 07,10,2021 TR % R e irp.globalinfonet@gmail.con
CGO Complex, New Delhi-110003, within foLrtean NOTICE : €tails of the Acquisition:
mrm"'egmmwmmmmm natice @il 2 | | intimation of Meeting of the Board of g Ao (gefaeit Fes. aram e St Particul P d'in the Letter of OFF Actual
copy 1o ne applicant company Blils regstered ciice - _ . ST, o e =L E r. articulars roposed In the Letter o er Ctuals
Nlhﬁﬂﬁﬁhﬁﬁrﬂ;ﬁﬁtﬂbﬂﬂ;ﬁ A Directors of the Company Pursuant to 5r‘§ﬂnl ddan a Indian Bank \ ) No.
orand on benal of e Aapicant | | pegulation 29 (1) & (2) of the SEBI
Teneron Limited Egul 4 1 _ s heall EFE“ {m arafea & %E} 7T [ Offer Price TNRT0.757- (Rupees Ten and Seventy| TNR T0.75/- (Rupees Ten and Seventy Five
gg. | | (Listing Ohligations and Disclosure 4H ll.l...lHAlﬁD : ) Five Paisa Only) Paisa Only)
Date 07102021  MOHIT KUMAR, Director | | Requirements), Regulations, 2015 and T, welEered, widen aftwrd, gfeoa i (gdel gaemn e fereiTa anf¥erdi a wifeee 3R el o Wi 77T Aggregate No_ of Shares T2 A3 000 EGuity Shares® T2 76557 Equity Shares
Place : New Dethi il nfg‘:ﬂ_: gﬂ%ﬁﬁaﬁ Closure of Trading Window. fom 1 waee sl 2002 (2002 0 54 F IR SN e 13(12) T weten wioEfo feg (oeee) P 2002 & Frm e & Tendered
[ovR mwomEmon R | | Nstice | iven th f the el weer wfRer d o A el Sl o Raw A B 0 wen § g A gl e e wiEe gae 9
a4, Ground Floor & First Fioor, Viksge Hasanpur, olice 13 h!ﬂb"" given that meeting o1 1 i _ P e ; I R : i ' 7.3 | Aggregate No. of Shares 72,243,000 Equity Shares” 12,76,552 Equity Shares
Near Hasanpur Depat, Dehi-110082 | | Board of Directors of the Company will be i ot ferfer 4 eo Tl o IR grwee @ @ for e gu o H 5 e R o e i ; Accepted
Email Id: secretariai@tensron.n | | held on Wednesday, 20th Detober, 2021 e/ WETE] TR A E G S A st e 98 aligd R () Fam, 200z 9 a0 e & A gl 74| Size of the Offer (NUmber of INRT,55,12,250/- (Rupees One Crore| TNRT1,37,229327- (Rupees One Crore
: : H'%“E‘]HH h § zh| T3 l4} Eﬂ'fl:‘rlﬁ e ?Iiilﬂlj: el Wi LI -.:' TGl © el T 3 H 'IIII o "'i:ﬁ.’-!:l L2 : R - R T B . T B
at the Registerad office of the Company at : " rf ‘“?I-' 1_3 #HTE '-‘_"-' ;IE o1 Fafy ‘.'___:F i .ﬁ_ﬂﬁl g% HF"-?TFEHHQHN HIN AT S R TE Equity Shares multiplied by Offer | Fifty Five Lakh Twelve Thousand Two| Thirty Seven Lakh Twenty Two Thousand
W Tinna Houze, No.B, Sultanper, Mandi Road, L=l a_.l e 5“-";# i “;r" ) {'ﬁ1 S R :-Blrrd: B R ;'_' ! & aite Price per Equity Shares) Hundred and Fifty Only) Nine Hundred Thirty Four Only)
H ! o] = e Y [ L 30 P L I L O LS =<4 4 s L i I S D i 7 A% e faar e & &t Tty @
o (frme) foram, 2014 & frm 30 Mehraudi, New Delhi-110030, Inter aha, ik s ﬂ’ﬁ: (qefaedt mag 49 ;; A a&,‘L:a.."a.'e'H R H‘E!Tﬁﬁl ﬁ_lq_;w e A il 7.5 | Shareholding of the Acquirer No. of Shares [ % of Equity Share| _ No. of Shares % of Equity Share
TR T T consider and approve the Unaudited Financial ] '51":‘31: m _;L & Eiﬁ% 21 T 13 3 TERT (@) % X I[ﬁ 2 aﬁ?f:mq = ﬁ_ﬂ__!'ﬂ Loy ik before Public Announcement Capital Capital
& facurer Il & Results of the Company for the second A Gkl S s Rl il e e MAT Aditya 1V~ikram Kanoria 750,347 8TT% 750,347 8TT%
& W JUEEIRF Amd. Wakiyuar-anded Sdk O | TMHER AW T T wers st o T o] [ (Acquirer 1)
e afufem, 2013, wEE sifufEE, 2013 September, 2021. = B Mr. Mandeep Singh CAcquirer 27) 476,782 75T% 476,782 75T%
% R 13(4) T R (Frre) Fram, 2014 || In accordance with the ‘Tinna' Code of f'ﬁ"""" : mmfi A e :_"*""‘*“'Hqﬁ T 143 T T A 9448 T AET, | 08042021 | 19751 39 76 | Shares acquired/ to be acquired|  8,64.825 T5.58% 864,825 T5.58%
% 7w 30(6) (F) % AWt § Practices & Procedures for fair disclosure of Eﬁ : Stk ;-11—”:' TH A 5 T e e 673, Rent st =g s {memfeafe by way of Share Purchase
qen Unpublished Price Sensitive Information in {zilﬂ;-ﬁ'lw i ‘f; : ;EE'E-DH?EW = s ST, B Al T B U N e 27.01.2021) Agreement : .
A e e, 19s % et | f pursuant to SEBI (Prohibition of Insider | [ 7 ;'i' ol Bkl % ﬁﬁqqm'“m e ifera qfvwe, A, W g sa e + = '(\,f',('c uf‘r‘;"rt%?) Vikram  Kanoriz
FIH TR TRE YEde fafes, lﬁaﬂs‘@': Tradingl Amendment, Regulations, 2018, the (3) sfeh :-l:uliﬁﬂ 'Unl[ R A i N ﬁ?:'.'EI g4,/ Ha¥ @ wie, O 53 m 06.10.2021] 4+ s w=d q
U25111DL2006PTC148317 & #Hat ¥, wading window as informed earlier shall 1 :.fnt i IW.!. 12 ¥9 /12 P 18 HEm, 9w 10 e s Mr. Mandeep Singh ("Acquirer 27) 8,64,825 T5.58% 8,64,825 T5.58%
: Himoodl olchyg <], dudla [l | v i
ﬁ[{:‘w qT“ﬁW W ©-23, = fRw remain clozed till 22nd Detober, 2021 and v = r_( L ; HTH TN, SEA 18 T w e 7.7 Shares acquired by way of Open 7,271,500% 13.00%* 6,39,700 11.53%
%h_' '5';% ST e, T feeefi-110024 W, shall raopen on 23rd Detober, 2021 #ordEdl : (1) ot ge fava ool shifsmodn e 599 o3, dmwa 13ass oo | 1207 2021 F 363484200 Offer _ _
A ; For Tmna Rubber And Infrastructure Limited Mo e fvar, soe Befe, de de iR, e | 0 Faw el 1, TeE SR (aenfafl Mr. Aditya Vikram Kanoria
Vaibhay Pandey | |52 I, At AT AR, GO TelE A —— 2021) (‘Acquirer 17)
IR A 1 g fma s € e T Place : New Delhi Company Secrefary (2) =i Taw s9 fazam wftn ¥z T foreT w1, e — —mt 7,32 sieR /T H6w f_":: ot ZE Mr. Mandeep Singh (Acquirer 27) 7,21,500% 13.00%" 6,36,852 T1.47%
FEAT wEA AfFEE, 2013 @ AR 13(4) & Oate: 7.10.202 M. Mo, A-53663 a. 1A Ty e ATieE + &l
’ ate: 7.10.201 - No. A-2363 favams, worar fFatTs, 221 92, 599 | T-g0, TR 742 A 18 HiEx g W 06.10.2021 7.8 | Shares acquired after Detailed
e S5 ARRR e vt & Frewes A oy - A0. + a1 . i per
s 5 BN et 3T 18, 30 HITT T 79 T 92, % 1830 Public Statement (“DPS")
?ﬁﬁ ' W‘H;’ ;‘3 IRC ?”f A e/ FeT 7 5 a) No. Nil Nil
., 19 '3;5 “'E?' T fRamas=- 07.10. T =S g‘ﬁ? TS b) % of Equity Share Capital Nil Nil
Tt a;ﬁl\aaf“ q el e | D c) Price of Shares acquired Nil Nil
;021 = SR 3?{1?&1’{01! . é;_’; § ‘irrﬁ?’{ = —_— 79 Post Otfer shareholding of the| No. of Shares [ % of Equity Share No. of Shares % of Equity Share
P T S G asna ﬁﬂﬂﬂ am q punjab national bank Acquirer Capital Capital
He % gfte 7 T . WEE T it --the name you can BANK upan! Mr Aditya Vikram _ Kanoria|  20,36,672 36.70% 19,54,872 35.20%
ol S Sl B S R AR aEs T wRew - R S Sl eew divedve, e eflgR249402 | E-mail: cs8238@pnb.co.in (‘Acquirer 1)
R ol e W.%;; a“m%?ﬁaﬁim* wRgE, siewener), wied s, dom e § o Al sifeal @ ofgfsor o H_"’I‘TI:H & uﬁ‘l'ﬂj?‘l fﬁ_u uqi’iﬂ :ﬂﬁ:‘rf?-‘iul-l 2002 Mr. Mandeep >ingh (Acquirer 251 20,05,107 36.09% 19,168,459 347%
SR a%;szm; 5 (Tt) # T T @ W S B | wify fe (waed=) w2002 % H Ui 4R7 13 @ Seia Hee idadl @ st e afr 70| Pre B Post Offer shareholding off — Pre-Offer Post-Offer Pre-Offer Post-Offer
o 3fearad &, S s ¥ i \ AL " e Public
e, 7 el 79 YA & YR A ﬂi”-gﬁfmr‘ﬁﬂﬂﬁﬁlfaﬂﬁ“Wﬂﬂ:”‘ﬁ' et |-”-ii'ﬂ'l?_4ﬁﬂﬁ Wﬁﬁﬁ?ﬁ "'--'ti?'-ﬂxWﬂﬁﬂﬂfﬁfﬂ"'i%‘-ﬂ Tl e |~il|ﬁfﬁﬁﬂ fe o Wi a) No. 29,53,221 75,70,221 29,53,221 76,76,669
¥ 14 A & hew =l &, -2, fin, g@d G o | o e B B 1 1 R 2 R o G A e e TP | WP 7 | e =1 4 e e B 2 s 1 B I e B T e = b) % of Equity Share Capital 53.21% 27.21% 53.21% 30.21%
T, q_;; T S, Wt ﬁal i m““; feeet- et/ af / deraenert / aff affe wdamamor @t s vy g it R o & @ aevener® A g sl o an 13(s) vd wafEa P ~ASsurmng Tl acceptance T The Open OFfer.
110;?;;1 ;:ﬂ?ﬁé'ﬁf@?% mﬂg‘;‘ B @ e wae s w1 warT e g freaiie wli @ wiste it s Freaivla [l o o o @) 5ol /91 dasat 2 ol 8. TheAcquirers severally and jointly accepts full responsibility for the information contained in this Post Offer Advertisement
:% 31:!.'%“' Th @agaﬁqﬁaﬁmﬁ q:ﬁ' 1Y E-'Iﬁ"l'%?ﬁ E.ﬂ'{ W £ A nHi:Iﬂ:- {ﬁlqﬂl_'ﬁ 131“ e % ﬁE = ﬁwﬁqﬁaﬁ 'H'Fq'ﬁ'ﬂﬂ Eﬁ T 'ﬁl’ef _:FT J'GF[ s _h_:.” ﬁ &‘Tﬁﬁ q_wr and also for the obligations under SEBI (Substantial Acquisition of Shares and Takeovers), 2011.
ﬁ-;rﬁ{@—ﬂ qgﬁg;ﬁ W w_ ¥ | o 0 5 | kn L L Ly
5 ] S . F ] : LU i 9. A f this Post Offer Adverti twillb ilabl th bsite of SEBI, BSE Limited and istered offi f th
- Fr wE WREw T Redeem s #a auwer s o1 & w30l of /demmal /ot gl /il @1 wam wdadt sRPs 9 g 1ale) & wrgas ) Taféftycooméin;s T e mnEmR on e e o o
fafiee] SATBIE faa e @ | Feufeort 27 T T Al o g 1 oiF-aF dofE T 8% @ 3007 AR & et aifa il o s w @nd 9 a0 Capitalized terms used in this Advertisement, but not defined herein, shall have the same meanings assigned to such terms in
B/- T & A= 8| the Letter of Offer dated 11.09.2021
TRE T ) 91T S - T | H Aifes # Issued by Manager to the Offer on behalf of the Acquirer:] B-502, Statesman House, 147 Barakhamba Road, New Delhi- 11000
: " Aifew ssued by Manager to the Offer on behalf of the Acquirer: , Statesman House, arakhamba Road, New Delhi
faf: 07.10.2021 firdoren i - 9% Tl &1 g Al | T IEH | SFER TS Tel. No.: 011-43029809
o 78 faeett . m @ @ CIRGIC 0 Email:Vikasverma@ftfinsec.com
: 1 00047372 : . :
1. | Trar:_Peee, 2RER Ao A1 d99% SER e dEwR 43645 71 4. FEeem | 12.05.2021 05.10.2021 %0 Fastrack Finsec Website: www.ftfinsec.com
F Ry, i i o P ] 1.16,85951.78 Category=l Marchant Bankor Contact Person: Mr. Vikas Kumar Verma
: wh: il qT sAweE m. B ﬂ"-lfr 3!5._ E"Iiﬁl'i.i qEE A, 172, sfE-4, qwE a-fads, mbrarm r-'_If-Fﬂ.' e . ';F'II e I'.'Ifr SEBI Reg. No.: INM000012500
(§I'3I3| ?ﬁq?:li;.:lﬂal;—% i EETEF O-215, PRI, ety 'T“J 'I:Tt-‘:Tﬂ'fr, F-'i:IFF il wead, ford P (w0 75.00 A E"FIT"HI'I‘I - -:}1.-:i~ﬂ.chz1 Fast Track Finsec Private Limited CIN: U65191DL2010PTC200381
per (P L ﬁmﬂrwnmﬁﬁm?mmnnm sirfl eREm A W Gl s Peme B o R Place: New Delhi
ST S g AT WIErE, 2. 3 FOE 9, SR, T A A ' i a0 ; Date: October 07, 2021
ésﬁ'aﬁ%:maﬁéa b g el Yot Sl T (7R, Tl .20 SR S 7.72(73) #9970 T A
& 'ﬁ#%JWﬁ#1F#%mrm1ﬁFaﬂT hﬁJ T TR, W A, TOVR, G T.842, A et qom e,
wo StfufEy, 2013, AT AfufEm, 2013 @ 3 AT ok - -5'1'F Wﬁmwmmﬁﬁﬂhﬁ@ﬁ
RT 13(4) T et (Frmee) e, 2014 & Hﬂlﬂ",l'_ 15 F-"rl?{.-_ﬁﬁﬁ-- I, 1 |3"-I|r|5-"F- '.?:!‘_:I_T]. 4. i - -
£ 30(6) (F) % TS A fiE meE (), FE- |17, FEE T, mhaaEs (78, 5. 6 S e (AR 9-6, =i e, e
el ST, BNER 1S, R, SEEE, M 4 gHE fHE, T NN HEW N, T &F, aedE o e i
T e Ui, 1956 6 qed dstighd e
giﬁ e W we ek fa=te: o7.10.2021 W — BNER e i
wOa Umee fafaes, Hrams:
U74899DL1995PTC072155 & wmel # ALY £5 e, T s
) i CIN-LESHI0KL 1S 2PLC DRSS IVITILA (k) WA New)
STgeRT q;ﬁq.m‘ a;rq'ia-q‘ T-23, ,—.i s M.ﬁNJﬁLPPUHAH FIHA.HCE LTD me-rl_rarnH.‘l.an’!.'l.'ﬂh[:ﬂ_]h'\sﬂ_r_ S prala - BA AETY
e, fetha wiar, 72 fieeh-110024 W 2, ;
& A e =
... AtaerTeRat R et ol 31 T T o T o T e T e R e ST O T i ST e e A et ST oF A 23 10,2021 SR8 10,00 T4 e A, 79 09 Rmiee men! & 1 6 amame £ e @ anwe § e i O o e B w & g A0 A
CIGENT A B i fhar s & A T e gy &, R angees 6 e mmwr e e Bl e B B g, e g 8 et e b e (3w et a1 ) A oo bt ety s B e o g o e S e 5 A A ety e e el ) e,
T msod | neaam |
e &, ¥ A S e F v =R 121570700011842, 1944, 2521, 2602, 2641, 3159, 3160, 3165, 3166, 3193, 3201, 121570730007809, 7810, 8374, 5 7, 1137607000 12647, 2699, 2755, 3137, 113TE0T30008552, B64T, 9087, 9128, 9129, 9190, 9193, 9900, 9907, 9912,
%WWWWW“W T 0913, 9939, 9950, 9951, 9952, 9953, 9554 fm afEF, 107590700024744, 4821, 4078, 5465, 5657, 5830, 5902, 50584, 6100, 8108, §211, 6472, Ea?ﬂ-;nd?:. e493, 6504, 6505, 6511, 6514, 107H80TI000TEZS, 7910, 8042, 8379, 8648, 8880, 8983, 9425, 9444, 9460,
a7 feoell’’ g T § IR w6 G464 FEFEEA, 10278070001 1416, 1555, 1781, 1837, 1886, 19140, 1851, 18952 2008, 2059, 2087, 2324, 2325, 2326, 102760730011187, 1198, 1210, 1421, 1482 1652, 2430, 2645 2TTH, 3174, 3442 4154, wIEE, 1008T0T00066506, BTG4, 6956, TAOZ, 8520, BE44,
% U gewidar, 30 Raawr, 2021 @ R BEBD, 9637, 9820, 1008T07000TOTOZ, T 11, 100B70T30029640, 9987, 1008T0OTA00302TE, 0325, 0620, 0582, 0869, 1000, 1006, 1220, 1221, 1342, 1343, 1661, 1968, 2005, 2816, 2936, 3443, 3444, 3574, 3586, 3863, GBGT, 5878, 5929, 5942, 5943, 6079, 6168, W
FEERT T e H R o dened % A T, 10BS30T000 17960, BOS 1, B40S, BSS1, BISO, BIS3, BIST, 108530730033151, 3491, 3600, 3602, 3703, 3731, 3860, 3661, 3959, 4446, 4619, 4772, 4852, 4889, 5606, BBE61, 9137, 9598, 9657, 9659, 108530730042539, 2840, 3048, 3081, 3085, 3087, 3129, 7 7R,
j;j;fg?;““qﬁmﬂi*“ﬁmﬁaﬁﬂﬁaaﬁ“m' 10089070006 1451, 1716, 1961, 2191, 2330, 2348, 2873, 3329, 3362, 3650, 3656, 3833, 3040, 4074, 4123, 4190, 4207, 4250, 4709, 4719, 4722, 4723, 4745, AT46, 4749, 4752, 4756, 4750, 4T, 4762, 4TEE, 4TT1, 4782, 4791, 4706, 4797, 4816, 4817,
Tt 3 g e 3 T TR @ 1003907 30025043, 5050, 506 1, 5338, 5386, 5602, 56T1, TO3I0, TO60, TO62, 7204, T435, T2 1, 8582, 9536, 9624, 9651, 9702, 0814, 94815, 9831, S840, 0847, 9901, '-I’II-:-’I[jﬂ 10504070004 0285, 9335, 9611, 9632, 9635, 9678, 9681, 9786, 9850, 109040700051720,
e frdt <afe = fed fE B € O 9 SRe 2966, 2968, 2870, 25984, 2986, 2002, 29935, 2997, 2998, 109040730013 238, 3240, 4403, 4480, 4432, 4592, 4773, 4818, 4870, 5014, 5054, 5357, 5140, 5141, 5188, 5195, 5258, 5334, 7551, 8399, 8525, 8656, 8656, 86583, 8923, 9325, 8852, 103040T730022464, 2465,
T W9 93 98 3% & o1 UHR SR STH, 2650, 2634, 2635, 2636, 2765, 2804, 2806, 2B97, 2973, 3027, 3035, 2046, MM, 1087207000 13742, 4091, 4346, 108720730016106, 6254, T405, 9143, 9712, 108720730021789, 1936, 0l 1009007007 16986, 7225, 7295, 7383, 7421, 100900730011033, 1178,
ferder o sfeafeq @, % W e smf 1377, 1378, 1379, 1380, 1463, 1484, 1533, 1536, 1746, 3071, 3105, 3403, D662, 5668, W?ﬁqTW. 102T80T000I6909, T446, THB4, TH8S, TTES, 7774, 7783, 1027807300 125863, o AR, 108450700023582, 5411, 5412, BTS2, 5792, 5800, €100, 6110,
; < Eﬁ;ﬁ:‘i qﬂa_{iiii 2;%;13?[ a;%mc T il f e 1084507300 173585, T5A3, T35, 10B480T30022215, 2343, 2409, 2430, 2440, 2442, 2447, 2463, 2513, 2536, 2537, B 7w fGvet, 123330700023025, 3530, 4410, 4444, 4517, 4544, 4605, 4640, 4972, 5008, 5095, 50495, 5611, 5612, 5631, 5652, 5678, 5674, 5681,
;4 N ’3 —2,:@; ﬁ’ W%wooé SE06, BEST, 1233307300 11087, 1322, 1693, 1861, 3332, 3367, 3431, 3835 2877, 3952, 4242 5420, 5423, 5433, 5436, 5437, 5471, 5475 5475, 5488, 5492, 5493, 5506, 5522, '-L-:fﬁdﬁl. "-IUI-IﬂiTEr."-.-Tl. 12204070005 1641, 2673, 3216, 4753, 5375, 5388, 5450, 5500, 85549,
™ W qsﬁq%{ = F BT A j\q’-ahﬁ ¥ o g SEZ0, 5962, 5084, 6986, 6021, 6150, 6230, B2TT, 6310, 6311, 64340, 6480, 6723, T128, 7195, 7648, 7586, TTO3, TETH, B228, 8373, 8531, 8534, 8564, 8655, 8667, 8713, BB3T, 9134, 9186, 5216, 9366, D382, 9400, 3462, 9466, 9475, 9526, 656, DG 15, 9637, 9TET,
Tehd € IR THR! UH U MATH HIA I 3Ah 122040700060576, 0592, DE0T, DE26, 0632, 0634, 0636, 0638, 122040730012234, 2235, 2780, 2788, 2886, 2955, 3171, 3193, 3263, 3938, 44186, 4733, 4762, 4761, 6061, 6247, 5249, 5403, 6076, 6142, 6148, 6153, Bolis Fﬁ-ﬁ\"!ﬂ 120330T00036632, 6TES, T16T, 7284,
UG Siiehd e o qd W G| 7302, TET8, 8001, B260, 9064, 9765, 120330700040005, 00ST, 0167, 0187, 0235, 0558, 1297, 1909, 1931, 1936, 1937, 1954, 1966, 1982, 1990, 1991, 1997, 2013, 2016, 12033073001 1884, 1903, 1929, 2061, 2096, 2363, 3172, 3390, 3416, 4037, 4147, 4155, ez
T et e dlew qug mdA, 122030700019832, 122030700021405, 1649, 2104, 2477, 2490, 2503, 2517, 122030730000092, sufigh 4t B, 118870700032478, 2633, 2643, 2081, 2982, 2083, 3034, 3265, 3543, 3630, 3835 3874, 4186, 4233, 4708, 4979, 5015, 5176, 5643, 5650, 5651,
5 5 2, BB5T, 5658, 5660, 5661, 118870 730019916, 8918, 118870730020 169, 0582, 0652, 0701, OTO2, 0703, 0735, OTS2, 0904, 0923, 0840, 1301, 1383, 1394, 1673, 1700, 1850, 2538, 2539, 2724, 2980, 2081, 2983, 2984, 3020, 3306, 3500, 3603, 3606, 4712, 4771, 4772,
Tirrer W 4801, 4881, 4892, 4906, 4944, 4968, 4969, 4991, 5004, 6019, 024, 6044, 5048, TH 37E 78R, 109980700017 187, 8282, 8302, 8313, B3AG, BEOT, 9104, 9156, 9353, 9527, 9631, 9543, 9557, 109980730008847, 9812, 109980730010358, 0381, 0382, TITFI'TFF fEwwt,
FRT  07.10.2021 froren 120840700010210, 0224, 0232, 120840730006501, 6502, 6541, T FeR a1, 104630700033699, 3891, 3972, 3989, 4183, 4245, 4741, 5081, 5171, 5214, 6340, 5403, 5826, 5937, 6270, 6281, 6289, 6309, 6310, 6321, 6338, 6365, 6358, 6361, 6362, 6364,
o ;8 feee AT :00047372 104G30TI0NIITES, 3001, 3963, 4123, 4226, 5305, 5362, 5995, 6091, 6151, 6584, 6585, 6647, G858, 6087, -"H'-"'l.HD1i.ﬂD9-ﬂ.ﬂ1'ff.’WﬁFﬁ+’ﬁlﬂ-. T1G240T000350VT, 5435, 5439, 5664, 6033, 6164, 6302, 6614, 6625, 6885, 7095, T130, 7810, 7918, 8111, 8166, 8213,
B3OS, 8445, 8534, 8760, 8809, 8867, 89495, 9010, 9027, 9048, 9132, 2200, 93048, 5894, 99401, 9955, 99485, 9990, 1 1624073001322, 4425, 4455, 4461, 4811, 4983, 5148, 5166, 5248, 5248, 5309, 5354, 5355, 5356, 5357, 5358, 53740, 5520, 5533, 5540, 5559, 8575,
tﬁl’ﬁ‘ ch aq‘rgq'ﬂﬁ—z(, EBBE1,. 5672, 5733, 5906, 6051, 6052, G287, 6365, T120, 7121, 8063, B07V3, 8173, 8184, 8337, B338, 8374, BBE6, 9615, 9660, 9783, 9916, 9531, 116240730020034, 0952, GGEE,J-TIG‘E?EEFTL 12268070002TA30, Y950, 3264, B280, 8362, BAT4, 85148, B5R21, 9588, BRA5,
SIS (FHRMReE) el 2014 & BEIT, 8700, 9005, D301, 9876, 9958, 1226070030073, 160, 0179, 4180, 0214, 0389, 0475, 1123, 1132, 1133, 1138, 1189, 1211, 1218, 1220, 1230, 1231, 122690730009003, 9335, 9461, 82T, 3212, 9949, 122690730010392, 1597, 1598, 1686, 1892,
= 30 % 3Tgat ] 12Z2e90T80000115, 01T, A ﬁﬁﬁﬂﬂ"—ﬁﬁ 1088607000153 T2, 5969, 5991, 6353, G3T2, 6377, 6380, 6351, 6382, G385, G386, 63ET, GIBE, 6407, 6410, 1CE8660TI0011 146, 1406, 1442, 2219, 3405, 3420, 3473, 3479, :'.lﬁfm 1120007000 14440, 5206, 5218, G222,
RERRIERIC]) mm @Tmﬁ S223, 5247, 1M12000T30025487, 36749, 8T92, BE33, BRS, 8932, 8933, 8934, 8935, 8937, 85933, 8946, 8455, 92082, 92249, 9292, 9301, 5335, *ﬂ‘a?f 112150T0002T547T, 82938, B493, B514, 8569, 8573, 91497, 9347, 9422, 9445, 9451, 9730, 9872, 9911, 9978,
e q:? # Foedl & Hfiepd 112150T700030364, 0366, DAGT, 0381, 0388, 0363, 03495, 0347, 0402, 0409, 0414, 0415, 0419, 0420, 0421, 0446, 112150TI001T 140, 8170, 8172, 8561, 112180T30020075, 0194, 0253, 0254, 0313, 0374, 0622, 0T 18, 0742, 0744, T 48, 1007, 1028, 1132, 1225, 1227,
i fe ﬁﬁ%ﬂ X @ 1280, 1283, 1345, 1346, 1347, 1366, 1922, 1923, 2004, 2302, 3003, 3152, 3162, 3227, 3247, #I96R, 108620T000135670, 3670, 108520730017266, 10B520T30022730, 2905, 2917, FalURh, 111200700016418, 6427, 6450, 6453, 6507, 111200730008308, 8448, B46T,
. 3 @"5[ :lﬁ freclt 3 wwar BE13, BE14, 8615, BD26, 8930, 8932, 1‘.TE‘DDT3CI':I1'CI-E-E|3,E£IE-2,EE-DD,E‘EDE,E‘EEE,EETE.EE?E.ETEE.ETE—-‘-‘I,EE-TE‘,EH’:I?-_E'I?H@. 1084107T00032T3, 3230, 3277, 33592, 2482, 3645, 3546, 3652, 3737, 3904, 4061, 4085, 4441, 4638, 5179, 5260, 5272, 5284, 5342, 8388,
Ei;q:ﬁs’{ (m) i 2014 46T, 5491, 5516, 5521, 5581, 6003, 6004, 6009, 6010, B031, 6033, 6044, 6047, 6053, 6055, BOEE, BO6E, BOVD, BOTY, 6112, 108B410730022661, 4776, 5397, 5506, 5502, 5609, 5683, 5991, 6081, 6087 6377, 6587, 6730, 8100, 9500, 108410730030734, 2484, 2751,
e 30 ¥ 3u-Frrd (5) éh‘?érs' (T) e 026, I02T, 3028, 3486, 3TT4, 4988 5214, 5217, 5301, 5528, 5710, 5603, 5938, 5939, 6166, 6451, 7351, 9299, 9363, 9592, 9608, 9416, 96158, 9619, 9719, 8741, 9742, 9767, 95844, 9846, 98964, SB65, 0866, 3580, 9922, 9928, 90932, 9933, 1084107 30040021, 0022,
HoST RIfEE. 2013 Y 9T 13 1 D023, 0024, 0027, THIPEN, 100850T000368063, 6539, THET, TE33, 7662, 8101, 8250, 8332, 36T, 8417, 8418, 8419, BBOS, BBOB, 8810, 3811, BR20, BB23, 100850730006464, 100850730015996, 5997, 6514, 6602, 6714, 6721, TOTO, 8105, B264_ 8273, 8274, B328,
IU-GRT (4) & fawg 7 B5G53, BETO0, BEET, 8919, 9117, 9224, 9256, 9781, 9924, 9925, 5eHR Theid, 108760700019777, 1089760700020956, 0962, 0978, 109760730015486, 5554, 5722, 5903, 6252, 8761, 1087607T30022760, 2852, 7853, 3020, 3081, 3180, TN 4, 1149107000 16893, 6307,
qAq SOTT, 8645, 679, TORT, 1149107300 11B5T, 2077, 2292, 2365, 2865, 3623, 5440, 532, TRAZ, TB4a, TEAL, P Ts, 1088 10TCC019200, 3374, 2400, BE44, D607, 2702, 108B10T00020507, 0629, 0819, 0820, 0B26, 0829, 0B30, 0831, D843, G850, 1088107300 13038,
], o zafsw ear uEae fafes A264, 4038, 4070, 4236, 4245, 7366, BEIT, 1088107T30020644, 0655, 0731, 0TE9, 0770, 0771, 0BO1, 080T, Aol Arbe, 108580T00024402, 4411, 4455, 4546, 4504, 4798, 5166, 5319, 5418, 6141, 6145, 6146, 6147, 108580730013648, 4063, 5219, 6367, 6569, 6680,
(CIN: U33100DL2019FTC358509), fsTdehT F31 s, 10BETOTO00 12955, 3071, 3817, 1085707300 18003, BER20, 8622, 9331, 9332, 9333, 9334, 9335, 108BTOTI002 1647, 2801, 4087, 6163, Aes 4 I:'-hﬂrﬂ" 136210700002341, 2345, 2392, 2608, 1362107300079158, 7916, 8036, 8201, 1382107 30010305, 0360,
eISfiepa BT 1105, STl @?3»%4a“@“T 0432, 0456, SIFE WAFETR, 110450700010389, 0514, 0521, 110450730013049, 3335, 3336, 3337, 3519, 3636, 4208, 4824, 4266, T 92 FIEN, 1089207000349 16, 4961, 5031, 5290, 5291, 6659, 6835, TO58, 8119, 8146, 8149, 5160, 8164, B172, 8174, 8183,
e 7 fewefl, = fieefi- 110001 < for & 108320730020500, T8ETE, 10B7I0TO0039426, 9569, 9774, 108730700040358, 0371, 0453, 0663, 1083, 1853, 1959, 2518, 2692, 2778, 2884, 2903, 2967, 3446, 3448, 3449, 3460, 3454, 3461, 3462, 3464, 3465, 3481, 10BTI0OTI0016347, 6754, TOZ0D, TO21, T422,
= E’TEI'I?ﬁ%ﬁ? - TE2E, 7948, B384, 9666, 108T30730021076, 2434, 2476, 2651, 4073, 4179, 4215, 1087307B0000658, T FHictrl, 10T 760700017240, 7241, 7923, 8214, 8215, 8233, 8235, 8236, 8247, 8255, 107760730022505, 2978, 3163, 3164, 3340, 3438, 3638, 3751, 4395, 5624,
N [ [f = 5 F oo T35, 8941, 0288, 9316, 9347, 9394, Forrdl, 108640700024924, 4925, 5965, 6000, 6232, 6599, 6705, 6706, B985, 6989, 5900, 6994, 108640730014444, 4446, 4448 7154, 5153, 8909, 9032, 108640730020167, 0254, TR T3, 1234 107000532495, 5080, 5217, 5314,
feoett of ef@mon” @ ua,;ﬁg%g =T B Tees 5399 5455 5751, 5756, 5932, 50459, 6009, 6011, 6071, 6329 6523, 6529 6551, T114, T279, 7419, THOT, TEAT, 7301, 8076, BOTT, 8127, 8165, 8206, 8261, 8306, 8310, 8382, 8592, 8676, 8714, BET2, 848946, B941, 8954, B0T3, 9185, 9594, 123410T00040 142, 0145,
% fou ot <Rl e SAH o fou WimeR, 22 W, 0153, 0160, 0163, 0171, 0179, 01848, 01859, 0190, 0201, 1234107T30015834, 6572, 65674, BEO0O, 7111, T163, 7236, 9136, 9137, 2188, BEEE_ 9745, 9995, 1234107300200587, 0591, 0661, PEE2, 1867, 1906, 1962, 1977, 1234 10780000031, WT? 1096807 00022368,
12302;[;? STAISTA 6 ?3””9'!“ (||.|||:q aa:*- 27359, 3548, 3651, 3662, 3700, 3722, 3IT7T0, 3082, 4082, 4612, 4531, 4554, 45669, 4563, 4564, 4667, 1096807300090:34, D035, S0E4, 9224, 0200, 3434, 2982, 1086B0TI0010243, 0299, 0439, 0638, 06684, OTO1, 1276, 1282, 2138, 2209, 2227, 2266, 2283, 2306, 2308,
I % qRerdq w1 gfee 7 % fag ot N T TR ﬁ"'_l-"ﬁ 1234207T00012895, 3051, 3294, 3441, 3665, 3680, 3TES, 3775, 4085, 4087, 4088, 4091, 4085, 123420730016058, BGGE, D030, 2131, 9284, 237TT, 9722, 9941, 123420730020081, 2480, 2596, 2706, 2816, 283V, 2891, 2893, 2933, T e,
SARIER, 2013 Y GRT 13 % i g TRER H 100860TO0033553, 35T, 3638, 3713, 3805, 3810, 4108, 4252, 4302, 4312, 4517, 4840, 4849, 4554, 4363, 4867, 4869, 100860T300351490, 5385, 5386, 5388, 5458, 5459 5939, 6537, 7701, 8952, 9505, 10086073004 16040, 1602, 2505, 2510, 2512, 3112, 3687, 3913,
AT F FEd & | 4514, T8EE, 8045, 8110, 8119, 8171, TIEERE Ui S, 11111070004 1544, 1546, 1990, 2312, 2735, 2772, 2920, 3031, 3182, 3667, 3668, 3758, 4346, 4348, 4361, 4381, 4400, 4413, 4417, 4423, 4434, 4453, 44586, 4464, 4475, 4476, 4494, 4510,
HUA & Ysiihd SR & Gad aRad gR 111110732028531, 2140, 9405, 111 110730C0CI0T102, Q110, 0274, 1122, 1187, 1746, 1775, 1844, 8082, 8084, B08S, B17E, 111110730041217, 6454, TO96, 72892, 7283, 7680, TEHE, TEIT, TEIE, TE99, I THY, 107EI0TO003ASEGT, 6280, 6439, 6445, 64793, 6480, 6523,
; Te ﬁﬁ;ﬁﬁggg 'E’é’g.:ﬁ;' R Mﬂ{l G635, 7138, T657, 107630730035297, 6116, 6251, 9550, 9938, 107630730040300, 0362, 4454, 4488, 4622, 4563, 10T630TBO00030S, 0373, 0382, 0499, T [Eoiel, WG fEwell, 12454070001 1990, 2022, 2034, 2115, 2212, 2389, 124540730011142, 3801, 4420, 6273,
fRYE F T 2 1;:;[ fida WWWUT B339, 8342, 5437 5583, {92, 1078707000 19258, 89263, 1DTETOTO0020254, 0259, 0265, 10TETOT30011193, 1473, 1948, 2227, 4637, 4695, 4719, Wad &4, 1090 10700017069, T407, 1'5531C"-"E-D':l'l?ﬂﬂﬁ.m“ﬂﬂﬁ,'IDEE]"TJTE"-'J'-'J‘lE'D'E'L‘EiEE.EI-‘-'IH"l,ET:i-Ii.
W, T e ,Tst fav_vﬁ—1’10003 Y 1096TOTO0020364, 03T1,0376, 0377, 0382, 03588, 43583, 1096707300 198599, 9904, 100670TI0020227, 0232, 0387, 0827, 0852, 0835, 0942, 0048, 1258, 2587, 2755, 2756, 2813, 2827, 2544, 3101, 3818, 3857, 4254, 5317, 5357, 5404, 5469, 5526, 5527, 5588, 9
fofier & @R g feq & ypfa aftfa &= o FR BFel, 1268707T00013192, 3202, 4052, 4415, 4420, 126870730028220, 8221, 8222, 8293, B6569, BEG0, BEE1, BE62Z, BE0Y, BER1, 8682, BO98, BHIS, 9170, 53195, 9204, 9273, 3286, 9368, 3464, 5498, 5770, 12687073003 1107, 3048, 5014, 51486, 5354,«!%1-{1&&-151. SR L
9L BRI WA Sl 61 USfihd €k SR forel, 121360700017 113, 7683, T6E7, 8399, 8780, 5024, 9053, 9055, 9104, 9108, 9117, 9134, 121360730018303, B610, 9572, 121360730023230, 4903, 5218, 6278, 5363, 53686, Uﬁﬂﬂfﬂm ‘:Iﬁ-'w 10TEATOL0I6T44, 7470, 7708, TT24, TE19, 7381, 80TE, BO8E2,
1 FRO N e foreraa L'I"H i B132, 8370, 5386, 8393, B354, 83045, 5396, BA9T, 8399, 8400, B413, 8414, 10T880730015847T, 6365, 6213, G462, B464, V236, TGED, TER0, BODE, 3009, 8185, B2G1, 8530, 107680730020251, 03592, 0406, 0459, 0488, 0537, 0870, OETS, ﬂ'ﬂFF 10T7EITO002341T,
mff qw”nqgmq"i“ ;v;gw.mg ca.govﬁ.g):ﬁq; 971, 4040, 4042, 4091, 4113, 4116, 4161, 4263, 4350, 4525, 4568, 4923, 4924, 4934, 4935, 4940, 4949, 4952, 4954, 4958, 4969, 107800730028 162, 5163, 5404, BS04, 8939, 9302, 10TEOOTI0031414, 1545, 1791, 1860, 1874, 2221, 3613, 3661, 3773, 3871, 3874,
it ofigrd e T e & AG61, 3062, 4014, 'LT‘E'F[ R wrry o Bl 12373070002 1629, 1995, 2060, 2061, 2620, 2824, 3041, 317 1. 3177, 3528, 3561, 35640, 3570, 123T30T300273Te, THAT, TH33, V621, 7711, 9320, 123T30T30030512, 1174, 1325, 2074, 2205, 2778, 3166, 4502, 4T62,
S, wETE: 1105, 3R TRE, 24 IRREGH 4556,3'1?_5@, 1117207000 15755, 6170, 6584, 6E5T, 6707, 111720730029642, 11172073003 19445, 4272, 4348, 4348, 4354, 4351.31&?&'& = 2w, 1207 10700010407, 0736, 0BBT, 1177, 1178, 1185, 1207107300 16962, 6150, 8332, 8826, 1207 10730020671, E|'-.‘|':I_EI,'=!I
e 7% e, e feeeti- 110001 fGredl, 123260700008136, 8398, 8403, 8527, 8622, 123260730005131, 6B20, 5924, 6490, 6498, 6511, 6519, 6528, 6536, Eﬁﬁﬂ.ﬁw_.,'ll-::q_ 1113207000 16550, 676D, 7153, TE55, 8328, 83205, 8330, 8334, 8344, 1 11320730013569, 4642, TEOT, TIE0,
fed &t & U eIt | ar o 3 ey st 3 FrefarRen o wee o g - segw afieais ot derdt v se i w 10,000/ - e i fm ww wm e g (arse aftamatait ot e F e o ame ), St @t de gwee wam e o e staw s, st et 3 B o 9072604049 9T ENE
wAE AR e udae fafes "l
T/~ SFHATE THATSA
feieR: 06.10.2021 frevren flier sferrret
;T fawet DIN: 08079978 L S 71 B

www . readwhere. com


VVA3
Highlight


